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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO. 6581 OF 2002
M S. ROLLATAI NERS LTD. Appel | ant (s)
VERSUS

COVMNR. OF CENTRAL EXCI SE, DELHI Respondent (s)
(VVth Appln(s). for stay and with office report)
ngPhb.6635/2002 (with appln.(s) for stay and office report)

Dat e: 31/ 03/ 2004 These Appeals were called on for hearing
t oday.

CORAM :
HON BLE MR, JUSTI CE N. SANTCSH HEGDE
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE B. P. S| NGH

For Appellant (s)
M. V. Bal achandran, Adv.

For Respondent (s)
M. B. Krishna Prasad, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st these matters next week.

(PAWAN KUMAR) ( PREM PRAKASH)
COURT MASTER  COURT MASTER



